IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD; BENCH

AT HYDERABAD

0.A.No. 1133/96 Date of ordér:3.[10.96
BETWEEN:
N, Lakshmana Rao . .Applicant.
' 2
AND

1. The Sub-Divisional Officer,

Telecom, Srikakulam.

2. The Divisional Engineer,

Telecom, Srikakulam.

-3. The Chief General Manager,

Teiecoh, A.P.Circle, Hyderabad . .Respondents.
Counsel for the Applicant ..Mr.M.Kesava Rao
Counsel for the Respondents .. Mr.N.R.Devra]

7

L

HON'BLE SHRI R.RANGARAHAN : MEMBER (ADMN. )

[l

(i THE- CENTRAI ADMINIETRATIVE TRIBUM: - S. -GRABA[ BENCH )

\iT HYDERABAD D).

S




ORDER

ORAL ORDER ({PER HON”BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)

L0

Heard Mr.M.Keseva Rao, lgarned counsel for th
appliéant and Mr.Satyanarayana for Mr.N.R.Devaraj, leafned'
counsel for the respondents.

2. The OA is filed for the following relief:-

In view of the facts mentioned in para-6 abovje the
applicant prays that this Hon'ble Tribunal may be pleaged to
declare the action of the respondents =in not reengagelrng the
applicant as ¢asual mazdoor and engageing'the juniors 3s
arbitrary, illegal aﬁd'discrimination and consequently [direct the
respondents to reengage the applicant as casual mazdoor and to
pass such other order or orders as this Hon'ble Tribunal may deem
; fit and propef. |
H3. o Tﬁe learned counsel for the applicant submitted that he
will withdraw this OA. Héhce he is permifted to withdraw this
QA;
4. The OA is disposéd‘of as withdrawn at the admission-

Stage itself. No costs.

(R. RANGARAJAN
MEMBER ( ADMN. )
Dated : The 3rd October 1996.
(Dictated in the Open Court)
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0.4.80. 1133/ 76

Copy to:
| : L]
1o The Sub Divisional OPficaer,
Teleuop,Srikekulan,
24 The Divisiom) Engincern,
‘Telecom, Srikakulam.
3. The thief Gonersl Mansger,
;!axasami.ﬁiﬂﬁﬁircla.;,
| Hydepabad, o .
4} Gne copy to ﬂr.ﬂ.ﬁesana flan, Adwocabe,
‘ ﬂai,ﬂyﬁezahaﬂ.

M

G ﬂﬁa ooy to Br.N.R, Bawtag,sr ﬂaﬁﬁ,
aa??hdydazahad.

G One copy S0, Library,CAT,Hydsrsbed.
7. Ong duplicate copys
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Tybed B8y . Cheekad By
Compared by : Apprzuad by

. THE CENTRAL ADMIN&STRATIHE TRIZUNIL
HYDER" 83D BENCH HYDER4 84D

THE HON'BLE SHRI. R.RANGARAFAN: M(4)

DATED: 53‘. ZQ . Zé _ '

ORDER /3UDGE Me NT
RATCB. .G

0.A.no. [/ 35/‘?6

th§jrsc AND INTERIM DIRECTIONS ISSUED
ALL WED | |

DISPO3ED OF WITH-OIRZCTIONS

DISMN3eC A5 WITHD 4N
REJZCTED

YLKR ' | II COURT






